
Shanmugam (Tamil Nadu), Shri Abir Ranjan Biswas (West Bengal), Dr. Sasmit Patra 
(Odisha) and Dr. Amar Patnaik (Odisha).  
 

Demand to provide Rs. 2,500 crores exclusively for construction of Flyovers at 
Chennai 

 
SHRI R. GIRIRAJAN (Tamil Nadu):  Sir, Chennai Mega City has over 10 million people 
and large migrant population from within and outside Tamil Nadu.  With over 50 lakh 
two wheelers, 10 lakh three wheelers and 7 lakh four wheelers, Chennai is home to 
the second largest vehicular population in India.  The total road network in Chennai 
Mega City is 2,780 km.  During 1996-2001, our visionary leader Dr. Kalaignar 
constructed several flyovers to reduce the traffic congestions in Chennai.  There are 
52 functional flyovers in the city and 32 bridges, catering to the city's humongous 
vehicular population.  In addition, 36 flyovers are in pipeline.  Our hon. Chief Minister, 
Thalapathy M.K. Stalin has taken appropriate measures to improve the infrastructure 
developments in Chennai.  At the moment, Chennai requires many flyovers between 
strategically important places. A four-lane elevated flyover on Annasalai from 
Teynampet to Saidapet will be taken up for construction at an estimated cost of 
Rs.621 crore in the coming year.  The flyover will be a modern engineering marvel, 
improve road safety and ease out traffic congestion at several major junctions.  
Likewise, there is an urgent need for the construction of nine flyovers in Greater 
Chennai Region.  DPR for building six bridges/flyovers and an elevated four-lane road 
from Light House to Guindy is under progress.  Construction of two 'U' shaped 
flyovers at Indira Nagar Junction and Tidel Park Junction on Rajiv Gandhi Salai is 
underway and Rs.108 crore was allotted for it.  The proposed flyover at Madhya 
Kailash Junction is in the pre-construction stage and civil work will commence soon.  
A total of Rs.46 crore has been earmarked for this project.  Apart from this, the 
municipal administration department is planning to build five flyovers/bridges at 
Valluvar Kottam Junction in Nungambakkam (Rs.98 crore) ROB at Korukkupet in 
place of LC gate on Manali road (Rs.105 crore), an elevated bridge at Chinna 
Nolambur across Cooum River linking Union Road with Poonamallee High Road 
(Rs.200 crore), flyovers at Jeevan Nagar (Rs.4 crore) and Aspiran Garden Colony 
near Kilpauk Garden (Rs.7 crore).  A flyover at MKN Road and Officers Training 
Academy (OTA) on GST road is as per plan.  Therefore, I urge the Union Government 
to provide Rs.2,500 crores exclusively for the construction of flyovers at important 
roads and junctions to ease the vehicular traffic in Chennai Mega City. 
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MR. DEPUTY CHAIRMAN:  The following hon. Members associated themselves with 
the matter raised by the hon. Member, Shri R. Girirajan:    Shri M. Shanmugam 
(Tamil Nadu), Dr. Kanimozhi NVN Somu (Tamil Nadu), Shri Sandosh Kumar P. 
(Kerala), Dr. John Brittas (Kerala), Dr. Sasmit Patra (Odisha), Shrimati Jebi Mather 
Hisham (Kerala), Shri Niranjan Bishi (Odisha), Dr. Santanu Sen (West Bengal), Dr. 
V. Sivadasan, Shri M. Mohamed Abdulla  and Dr. Amar Patnaik (Odisha).  
 

Need to impose Uniform Civil Code in the country to maintain communal harmony 
 

Ǜी हरनाथ िंसह यादव (उǄर Ģदेश):  माननीय उपसभापित जी, सिंवधान के अनुच्छेद 44 मȂ देश 
के सभी नागिरकȗ के िलए एक समान नागिरक आचार सिंहता लागू करने की बात कही गई है, 
परंतु मुिÎलम, ईसाई एवं अÊपसखं्यक समाज की 10 करोड़ से अिधक माताएँ, बहनȂ, बेिटया ँहȅ, 
िजनसे कुछ ज़ािहल ताकतȗ ने इज्जत और िसर ऊँचा उठाकर चलने के अिधकार को छीन िलया 
है। ...(Ëयवधान)...सवाल यह है िक आिखर उनका क्या अपराध है िक उन्हȂ गिरमापूणर् जीवन जीने 
का अिधकार नहीं िमल रहा है? महोदय, धमर्, िंलग, सĢंदाय, के्षतर्, भाषा के आधार पर िकसी के 
साथ भेदभाव करना एक जघन्य अपराध है। और सिंवधान की मूल अवधारणा का अितकर्मण है। 
...(Ëयवधान)...  
 
Ǜी उपसभापित : Ãलीज़, आप बठै जाइए। ...(Ëयवधान)... 
 
Ǜी हरनाथ िंसह यादव : महोदय, समान नागिरक आचार सिंहता का िकसी पूजा-पǉित या 
िववाह-पǉित से कोई दूर-दूर का सबंधं नहीं है। ...(Ëयवधान)...  
 
Ǜी उपसभापित : मनोज झा जी, Ãलीज़ बठै जाइए। ...(Ëयवधान)... 
 
Ǜी हरनाथ िंसह यादव : इसका सीधा सबंधं इसंािनयत से है। ...(Ëयवधान)... महोदय, समान 
नागिरक सिंहता लागू होने का मतलब है िक िंहदू बहन-बेिटयȗ की तरह मुिÎलम, ईसाई आिद 
सभी वगș की बहन-बेिटयȗ के िलए िवरासत और वसीयत का अिधकार समान होगा; 
...(Ëयवधान)... िन:सतंान पित-पित्नयȗ को अपनी वशं परंपरा आगे चलाने के िलए बच्चा गोद लेने 
का अिधकार समान होगा; िंहदुओं के समान सभी वगș के िववाह की उĦ एक समान होगी; 
...(Ëयवधान)... िववाह-िवच्छेद का तरीका और आधार एक समान होगा; ...(Ëयवधान)... िववाह-
िवच्छेद होने पर िकसी बहन-बेटी के दर-दर भटकने के बजाय िंहदुओं की भािँत गुजारे-भǄे और 
भरण-पोषण का आधार एक समान होगा, ...(Ëयवधान)... मतलब िंहदुओं के समान एक पित, एक 
पत्नी, एक िववाह का अिधकार एक समान होगा; ...(Ëयवधान)... िंहदुओं की भािँत पैतृक सपंिǄ मȂ 
पुतर्-पुतर्ी, बेटा-बहू को समान अिधकार होगा ...(Ëयवधान)... और िववाह-िवच्छेद की िÎथित मȂ 
िववाह उपरातं अिर्जत सपंिǄ मȂ पित-पत्नी को समान अिधकार ĢाÃत होगा। ...(Ëयवधान)...  
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